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Honbk \ir. V. Ramakrishnan, Vice Chairman 
onbie Mt \. S Sanghasi, Judicitl \Ienibei 

alwantrai Ba!abhai Bhagat 
/ed about 84 years, Train Driver grade A' 
'ctired from the service on 30.1.67 
oco Shed Department of the 'Western Railway 
nder I)ivisionai Rai!wa\• Manager(E) 
qkotDivision, Rajkot, 
siding at: 42 Amrakunj Co.opJ-isg Society 

r. Sabarmati. Ahmedabad. 	 Applicant. 

VLRSUS 

3vning and representing Western Railway 
Administration through 
I he Genera! Manager (E) 
\Vestern Raiiwav 
Churchgate, Bonibav, 

Divisional Railway Manager (E) 
Western Railway, R.ajkot Division, 
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OR])ER (Oral) 

lion' Me Mr. V. Rarnakrishnan, Vice Chairman 

This was taken up alier having been listed for final hearing in due 

course. As we find that the learned counsel Mr. Paudva 	rm 	 i- 

cd to the applicant to make alternative arrangement but the sanic 

retunied with a remark that the applicant also has uuthrtunately 

expired. In the circunitances, the OA abates and is disposed of as such. 
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Vice Chairman 
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Transfer Application No. 	 Old Writ.Pet.No...........  .......... .... 

CERTIFICATE 
r 

Certified that no further actioa is required to be tiken and the case is fit for COnsgflfl1CflL to the Rcotd 

Room (Decided) 

Dated: I L I 
Countersigned. 

SignattJe aling 

Ile 	

Acsktant 

Section OëCourt Officer. 	/" 
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